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P- IN THE central ADPH NI STR ATI U E TRIBUNAL

principal bench

,  NEU DELHI.

0.A. No. 1859/96 Dateof decision 11.10.1996

Hon'ble Smt.Lakshmi Suarninathan, n ember (0)

Smt. Asha Sharma
u/o Shri R.K.Sharma,
Resident of A-3/137, Oanakpuri,
Neu Delhi- 58

... Applicant
(By Aduocate Shri K.P.Kapoor through
proxy counsel Shri Aj ay Kapoor )

^3.

1. Director of Education,
Gowt.of National Capital Territory of Delhi,
Old,Secretariat, Delhi,

2. Administrative Officer(GQS)
Directorate of Education,
Govt.of National Capital Territory of Delhi,
Old S ectt, , Delhi ,

... 'Respondents

0 R D.E R (oralI

(Hon'ble Smt.Lakshmi Suaminathan, !^!amber (0)

Shri Ajay Kapoor,learned proxy counsel for the

applicant seeks permission to uithdrau this OA as he submits

that the reliefs sought in this application has dlready b eeo

granted by the respondents.

In the above circumstances, permission tcuirhdray
the O.A. is granted, O.A. is dismissed as uithdraun,-

(Smt.Lakshmi SuaminatlTST)
riembeE (o)
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